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Title: Regarding "Adjournment Motion" on the issue of alleged irregularities in the utilisation of MPLAD fund and
reported directive by the Chief Minister of Uttar Pradesh to contribute in Party funds from it. (Motion Rejected)

e Heled : ifaey i, amue gewte AreE ® "Alleged irregularities in the utilisation of MPLADS funds and reported
directive by the Chief Minister of Uttar Pradesh to contribute to Party funds from it." g& # wftga =& s €|
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MR. SPEAKER: | have rejected the Adjournment Motion of Kunwar Akhilesh Singh and all other Adjournment
Motions have been refused. Now we go to 'Zero Hour'. Shri P. Mohan to speak.
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